\ 2261 TEM NO. 30 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (C) Nos.34066-34067/2009

H NDUSTAN AERONAUTI CS LI M TED Petitioner(s)
VERSUS
KRI SHNA DULARI & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing process fee and prayer for
interimrelief ))

Dat e: 28/04/2011 These Petitions were called on for hearing
t oday.

For Petitioner(s) Swapni | Verma, Adv.

Ni khil Nayyar, Adv.
For Respondent (s) Anur ag Ki shore, Adv.
Raj esh Kumar, Adv.

s 5%

M. GQunnam Venkat eswara Rao , Adv

UPON hearing counsel the Court nade the foll ow ng
ORDER

Await return of notice of respondent No. 1.
Li st on 5.7.2011.

am (SUNI L THOMAS)
REG STRAR



